
13623 Written Answers VAISAKHA 10, 1886 (SAKA) Written Answers 13624 

perties left in the areas of Janunu 
and Kashmir State occupied by 
Pakistan? 

The M.lnister of BehabWtatioa (Sbri 
Tyaei): (a) to (c). The migrants from 
Pakistan occupied areas of Jammu & 
Kashmir State Ihave been gi.ven lame 
rehabilitation benefits as are available 
to the non-claimant displaced persona 
from West Pakistan. Claims for eom-
pensation for immovable properties 
left by the migrants in the Pakistan 
occupied areas of Jammu & Kashmir 
State were not a'Ccepted AS THESE 
AREAS ARE A PART OF INDIA, 
and Evecuee Property Law as such, 
does not apply to them. Since these 
persons had lost their homes and 
Buffered heavily and their general 
economic condition was poor, it wal 
decided in January, 1960 to give an 
ex-gratia grant of Rs. 3,500 to each 
urban family having a monthly 
income of Rs. 300 or less and of 
Rs. 1000 per family to those settled on 
agricultural lands. 

Strike by Janpath Botel Workers 

2688 r Shrl D. C. Sharma: . L Shri Onkar La! BerWa: 

Will the Minister of Works u4 
Houslne be pleased to state: 

(a) whether workers of the Janpath 
Hotel, Delhi have struck work from 
the 1st April, 1964 against the alleged 
victimization by the new hotel mana-
gement; and 

(b) if so, the steps taken to redress 
their grievances? 

The Minister Of Works llIld B01I5bir 
(Shri Mehr Chand Khanna): (a) and 
(b). The new hotel management offer-
ed employment to more than 90 per 
cent of the workers previously em-
ployed by the private caterer but they 
did not join duty on the 1st April 
1964. Some new staff has been em-
ployed and the Hotel is functioning 
quite satisfactorily. 
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Elections to Board of Homoeopathlo 
System of Medictne, DeW 

2690. Shrl Mohan Nayak: Will the 
Minister of Health be pleased to state: 

(a) whether there is any move to 
postpone the elections of the Board of 
Homoeopathic System . of Medicine, 
Delhi which are shortly due; and 

(b) if so, the reasons therefor? 

The Minister of Health (Dr. Sushila 
Nayar): (a) No. 

(b) Does not arise. 




